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(b) wbel:ber the information on mill 
oontained in National Atl8ll Of India 
(Hindi edition) at tbe book entitled 
'Sou. of India' should be taken 811 
authentl,,; 

(e) whether one is entitled to pub-
lish any wrong soils information on 
Government's expense; and 

(d) it not, whether action will be 
taken against the publisher? 

The D_t,. MlDIster In the M1n1str:r 
of Food,,' Aploulture, CommllDit,. 
Development and Cooperation (Shrl 
6byam Dbar Misra): (a) The profile 
descriptions were complete and not 
doubtful acrording to Indian research 
.ail scientists. 

(b) Both are !luthentic. 

(c) No. 

(d) Does not arise. 

ArrieDIlnraJ Credit 

"87. ShrimaU Ramdularl Sinha: 
Will the Minister of Food, Agrlcul-
Inre, CommunHy Development and 
Cooperation be pleased to state: 

(a) whether there is any proposal 
to supply credit for agricultural pur-
pOses on massive scale; 

(b) if so. ,the quantum Of such allot-
ment in 1966-67, State-wise; 

(c) the machinery through which 
the dlsbunement. will be made; 

(d) how and by whom such machi-
nery will be set up; and 

(e) Ihe percentage of such allot-
ment which will be spent on esfablish_ 
ment? 

'l'Ile Depot,. MlnJJtter .... the MinIItry 
of FDOCJ, Arrteultnre, Comm1lDlty 
Development and Cooperatlon (Sbrl 
Shyam Dhar Misra): (a) In the con-
lex,! of the need for stepping up agri-
cultural production. all possible mea-
sures are being taken for making 
credit for agricultural purposes avail-
able to the farmers In an increalinc 
measure, 

(b) A statement showing the ten-
tative State-wise estimate Of credit 
disbursement through cooperatives 
during 1966-87 is laid on the Table 
of the House. [Placed in Libra.". 
See No. LT-6216/661. 

(c) and (d 1. The coopera Ii ve agenc-y 
will continue to be the principai 
institutional agency for provision of 
agricultural credit. TacC"avi loan" will 
alao be given, where necessary. 'nle 
question of the setting up of Agricul-
tural Credit Corporations in some 
States as a supplementary agency for 
provision Of credit is also being consi-
dered. 

(e) Except in the case at taecavt 
loans which are administered by State 
Governments, other types oJ credit 
for agricultural purposes ere provided 
by institutional agencies. We do not 
bave definite data indicating the pro-
portion of establishment cost vis-a-vi, 
the amount of loan provided by diffe-
rent agencies, 

Central Enpneerinl Service (Roads) 

n8S, 8hrl K. Ramanathan Cheltlar: 
Will the Minister of Transporl, Avia-
tion. Shlppin« and Tollrillm be pleased 
to atRt.e: 

(a) whether his Ministry have re-
ceived an:.' representations from the 
Central Engineoring Service (Roads) 
Class I Officers' Association regarding 
the promotion of non-cadre officers to 
the service. who had been appointed 
against temporary projects posts, 
irrespective of the length ot service 
rendered in the various grades; the 
inter Ie seniority. thus causing consi-
derable hard.hip to <the officers in the 
regular cadre: and 

(b) it "0, the action taken In the 
matter? 

The Minister of Transport, AvlaUon, 
Shlpfblc ... Tourlsm (Shri Sanjln 
8ecJdy): (a) Yes_ Sir. 

(b) The points rai!l<!d in the repre-
aenl\1tions were considered and a rep\J 
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to the Central Engineerln, Service 
(Roads) Class I Direot Recruits Auo-
ciation has since been sent to the 
effect that the vacancies occurini In 
the Administrative (Selection) grade 
including higher administrative posts 
tire nonnally tilled by selection from 
among suitable officers working in !he 
next lower grades in the Department 
in accordance with the recruitment 
rules on the recommendatioDS of the 
Departmf'ntal Promotion Committee. 

Appointments In 80IIds WIne 
4789. Shrl B. Rama.atban Che&&W: 

Will the Minister of Traasporl, Avia-
tion, Shipping and Tourism be pleased 
to .tate: 

(a) whether it is a fact !hat the 
Road. Wing of his Ministry had been 
recrwting Oft\cen tram outside the 
Miniltry in large number for appoint-
ment as Assistant Enaineer Consul-
tant/Divi.ional Engineer ConsultantJ 
Planning Officer/Deputy Bridges 
Officers against temporary project 
posts: 

(b) whuther it is "Iso a tact t·hat 
th~ number of persons recruited 
against such t.t"mporary projelt posts 
1O"U far more than the number of per-
Ions recruited to the cadre Of the Cen-
tral Engineering Service (Roads) 
Clas. I: and 

(e) it so, the reasons therefor? 

The Mini""" of Transport, Aviation, 
8IaIppinc a" TaarIInn (Shri SanJIva 
Bedcly): (n) to (c). The Roads Wing 
of the Ministry of Transport and Avia-
tion W3S est abli.lihcd in 19oL'J with a 
!mall stall' of 14 officers. The work 
of the Roadl Wing increaaed rapidly 
aince 1961 due to execution of works 
financed tram the credIt advanced by 
the International Development Asoo-
elation and the work. of strategic 
!moortanee n"""taltated by detenee 
requirements. The permanent atrenrth 
ill 11161 was 65 ollie,," The sanction-
ed .trength now Blanda lOt 378 01Bcen 

including a large number of temporary 
posta. As it was not possible to ftll 
up theoe poaIt from the omall number 
of pennanent ofI\eerI in the Depart-
ment. a considerable Dumber had .. 
be reeruited ·from outside the MJN.. 
t.,.. 

Central Englneerlna" 8en'1oe ( ...... ) 

4790. Sbrl R. Ramanathan CheWar: 
W,ll the MInister of Traasporl. AVIa-
tion, Shippinc aDd Tourism be pleased 
to state: 

(a) whether It is a tact that a De-
Dartmental Promotion Committee II 
being convened for considering some 
Officcrs not borne on th .. cadre of t.he 
Central JlJngineering ServIce (Road.) 
CIa •• I lor promotion to the higher 
grades thus over-riding the clalrm of 
the Officers in the (ladre 'and who are 
oenlor to them: and 

(b) if '0, the stepo ·being taken to 
Droteet thp. interests of the cadre 
ofHeers in the matter of promotion to 
the higher poots especially when the 
Central Engineering Services (Roadl) 
CIa •• I Recruitment Rules are appli-
cable only to the Cadre pom and 
not cover the temporary project posts? 

The Minister or Traaspor&, Aviation, 
Sblpplng ... Tourism (Shrl Sanjlva 
Beddy): (a) and (b). A meeting of 
the Departmental Promotion Com-
mIttee to consider sele,tion of depart-
mental officers for promotion to hilher 
grades haq since been held. The Com-
mittee co!U!idered the SUitability of all 
eligible officers whetber In the recuJar 
or Lhe temporary cadre for promotion. 
AU the technical olllcers appointed In 
tbe Roads Wing". wheth"r permanent 
or temporary, belong to the cadre and 
the Central Engineering Service 
(Roads) Cia •• I Re.ruitmenL Rules are 
appLieable to ·them. The question of 
promotion claims 01 regular cadre 
oftIcers being over-rid<!n does not an.e. 




